
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10274 0 58 58 0 0 26 26 10306

CIVIL SECOND   APPEAL 3188 0 40 40 0 0 7 7 3221

EX. FIRST APPEAL 52 0 0 0 0 0 0 0 52

EX. SECOND APPEAL 9 0 1 1 0 0 0 0 10

CIVIL MISC. APPEAL 29691 33 228 261 0 19 346 365 29587

CIVIL REVISION 721 0 27 27 0 6 54 60 688

CIVIL REVIEW 621 6 10 16 0 0 3 3 634

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 409 0 0 0 0 1 0 1 408

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 757 3 0 3 0 5 0 5 755

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 18 0 0 0 0 0 0 0 18

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 15 0 0 0 0 0 2 2 13
CIVIL TRANSFER APPLICATION 323 0 28 28 0 0 18 18 333

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1795 142 0 142 0 109 0 109 1828

CIVIL CONTEMPT 5008 24 126 150 0 8 17 25 5133

CIVIL WRIT 67509 76 1883 1959 0 87 1415 1502 67966

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1038 0 6 6 0 0 2 2 1042

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 17 0 0 0 0 0 0 0 17

          TOTAL  “A” 121678 284 2407 2691 0 235 1890 2125 122244

CRIMINAL SIDE

MURDER REFERENCE 4 1 0 1 0 0 0 0 5

CRIMINAL APPEAL 21895 24 255 279 0 29 127 156 22018

CRIMINAL REVISION 9281 0 175 175 0 0 115 115 9341

9721 0 1078 1078 0 0 1180 1180 9619

2317 0 1543 1543 0 0 1486 1486 2374

CR. CONT. PETITION 3 0 1 1 0 2 0 2 2

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 92 37 0 37 0 31 0 31 98

CR. L TO A 839 0 41 41 0 1 74 75 805

CRLW 375 25 60 85 0 25 32 57 403

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44528 87 3153 3240 0 88 3014 3102 44666

TOTAL A + B 166206 371 5560 5931 0 323 4904 5227 166910

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

NOVEMBER-2022

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

               NOVEMBER—2022

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

500 42 117 159 0 32 96 128 531

2269 0 104 104 0 0 101 101 2272

9818 0 1020 1020 0 0 1065 1065 9773

50 0 20 20 0 0 15 15 55

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

252 3 57 60 0 3 32 35 277

           TOTAL -C 12889 45 1318 1363 0 35 1309 1344 12908

CRIMINAL TRANSFER PET. 36 0 1 1 0 0 0 0 37

0 0 0 0 0 0 0 0 0

           TOTAL -D 36 0 1 1 0 0 0 0 37

TOTAL  C+D 12925 45 1319 1364 0 35 1309 1344 12945

TOTAL A+B+C+D 179131 416 6879 7295 0 358 6213 6571 179855

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

3 0 0 0 0 0 0 0 3

1957 0 50 50 0 0 25 25 1982

711 0 37 37 0 0 7 7 741

4305 13 68 81 0 13 168 181 4205

333 0 27 27 0 0 10 10 350

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

314 0 28 28 0 0 18 18 324

17 0 0 0 0 0 0 0 17

1339 142 0 142 0 89 0 89 1392

39922 30 1840 1870 0 54 1266 1320 40472

TOTAL -E 48930 185 2050 2235 0 156 1494 1650 49515

1506 11 77 88 0 11 76 87 1507

CIVIL MISC. CASE 2983 20 12 32 0 10 22 32 2983

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 49 0 1 1 0 0 1 1 49

TOTAL -F 4538 31 90 121 0 21 99 120 4539

TOTAL  E+F 53468 216 2140 2356 0 177 1593 1770 54054

TOTAL- MISC.  (C+D+E+F) 66393 261 3459 3720 0 212 2902 3114 66999

TOTAL  A+B+C+D+E+F 232599 632 9019 9651 0 535 7806 8341 233909

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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